| TEM NO. 103 COURT NO. 8 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 1139-1140 COF 2008

JAI NCDDI N Appel I ant ('s)
VERSUS

STATE OF MAHARASHTRA Respondent ( s)

(Wth appln(s) for bail and office report )

Date: 26/09/2012 These Appeals were called on for hearing
t oday.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTI CE CHANDRAMAULI KR PRASAD

For Appel | ant (s)
Ms. Chandan Ramanurt hi, Adv.

For Respondent (s)
Ms. Asha Gopal an Nair, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

(G V. Ranana) (Vi nod Kul vi)
Court Master Court Master
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